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DR. AMEE YAJNIK: Sir, | want to ask, through you, to the hon. Minister one
question. Does the Ministry have any concrete plan to deal with food losses and food
waste? You have mentioned that food subsidy is given by the Department of Food and
Public Distribution to the Food Corporation of India. Is there any plan to address the
hunger by using some changing strategies or by using technologies because there is
a lot of food waste and food loss in the system of public distribution? Is there any
concrete immediate plan to deal with this issue?
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Installation of upgraded integrated security system at railway stations
*288. SHRI RANJIB BISWAL: Will the Minister of RAILWAYSS be pleased to state:
(@ the number, of sensitive railway stations in the country, as on date;

(b) whether Government has received complaints of inadequate security to the
passengers on such | railway stations during each of the last three years and the
current year, if so, the details thereof;

(c) whether Government has installed the upgraded Integrated Security System
(ISS) on such railway stations to provide adequate security to the passengers, if so,
the details thereof; and

(d) the other corrective steps taken by Government in this direction?
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THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI ANGADI
SURESH CHANNABASAPPA): (a) to (d) A Statement is laid on the Table of the House.

Statement

(@ 202 Railway stations have been identified as sensitive on date. Sensitive
stations are identified based on several factors like threat perception, strategic
importance, crowd throughput among others.

(b) 43, 37, 32 and 14 complaints for inadequate security have been received on
such stations in the years 2016, 2017, 2018 and 2019 (till May) respectively.

(c) and (d) Policing of Railways being a State subject, prevention of crime,
registration of cases, their investigation and maintenance of law and order in Railway
premises as well as on running trains and security of railway tracks, tunnels and
bridges are the statutory responsibility of the State Governments, which they discharge
through Government Railway Police (GRP). Railway Protection Force (RPF) supplements
the efforts of GRP to provide better protection and security of passenger area and
passengers and for matters connected therewith.

State Level Security Committee for Railways (SLSCR) have been constituted for
all State/Union Territories (UTs) under the Chairmanship of respective Director General
of Police/Commissioner of States/UTs for regular monitoring and review of security
arrangement over Railways. Regular analysis of crime and modus operandi adopted by
criminals is done to identify crime prone trains, stations and sections and detection of
crime against passengers in such trains/stations and sections in coordination with
Government Railway Police.

Security has been identified as one of the priority areas by Railways for
strengthening and upgradation. Security measures are initiated to strengthen overall
security of railway stations including access control at important railway stations,
guarding of platforms, surveillance through CCTV cameras, operationalisation and
upgradation of Security Help Line number 182 etc., escorting of trains in vulnerable
sections, deployment of women security personnel in ladies coaches, drive against
unauthorized persons in Railway stations and trains among others.

Further, with a view to strengthen surveillance mechanism at sensitive railway
stations, installation of an Integrated Security System (ISS) has been approved for 202
identified stations comprising of Close Circuit Television (CCTV) surveillance system,
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access control, personal and baggage screening system and bomb detection system.
CCTV cameras have already been provided at over 128 identified railway stations under
ISS. In addition. 132 baggage scanners, 4780 hand held metal detectors, 35 under
vehicle scanning system (UVSS) and 86 bomb detection items have also been provided
under ISS.

Further, Indian Railways has decided to provide CCTV based Video Surveillance
System at balance 6104 stations by using sophisticated and state-of-the art technology
in ensuring passenger security at railway stations. The work of CCTV as stations has
been entrusted to RailTel, a Public Sector Undertaking (PSU) under Ministry of Railways.
RailTel has floated Request for Proposal (RFP) and due for opening on 22.07.2019.

SHRI RANJIB BISWAL: Sir, the hon. Minister has given a very elaborate answer
to my question. The Railway Ministry has identified 202 stations in the upgraded
Integrated Security System. | would like to know how many stations in Odisha are
identified in this project. Is the station of temple city of Puri among them?

SHRI ANGADI SURESH CHANNABASAPPA: Sir, it is all over the country that
202 stations are identified as sensitive; these are not in Odisha alone. In 128 stations
out of 202, we have already fixed cameras; wi-fi services are going to be installed by
31st August, RPF and GRP police are there. This figure is zone-wise, not State-wise.
Puri station is included. | appreciate the hon. Member for his concerns about passengers.
If you have anything specific, it may be brought to the notice of the Railways. I
appreciate his concern.

SHRI RANJIB BISWAL.: Sir, security is a big concern for passengers and the
Railway Ministry has already identified 202 stations to make them more secure by
implementing the security system. But, Sir, there are a large number of vacancies in the
Railway Police. How many vacancies are lying vacant and when are these vacancies
going to be filled? Is there any drive to fill these vacancies within a specific period of
time?

SHRI ANGADI SURESH CHANNABASAPPA: Sir, his question pertains to the
security of passengers. But the hon. Member is asking about vacancies. Sir, vacancies
are demand-oriented and depend upon retirement. Now, our hon. Prime Minister, Shri
Narendra Modi's vision is to invest ¥50 lakh crore in the coming ten years. Just imagine
how many vacancies we are going to create in the coming days! We want people to
work in the Railway; opportunities are available in the Railway in all respects. We have
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selected approximately 63,000 candidates in 2018 and the process for 1,89,000 vacancies
is in the pipeline. Scrutiny and other aspects are going on. Whenever the demand
arises, at that time, notification will be issued and they would be appointed through

open competition.
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tTransliteration in Urdu Script.
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SHRI ANGADI SURESH CHANNABASAPPA: Sir, at present, the details of this
incident are not with me. | appreciate the hon. Member's concern. But, it is the
responsibility of all the hon. Members who are in this House. So, the Railway is the
only Department; which can take everybody along with it - from Kanyakumari to
Kashmir, Kashmir to Kanyakumari, Arunachal Pradesh to Gujarat; all the way.

...(Interruptions)... One minute, | will come to your. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please, please!

SHRI ANGADI SURESH CHANNABASAPPA: The security is the utmost for.

...(Interruptions)... Please, allow. ...(Interruptions)...
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SHRI ANGADI SURESH CHANNABASAPPA: Sir, the incident which the hon.
Member has raised, at present, | am not having the details. | will collect the details and
personally inform him, and if anybody is having any grievances regarding the Railways,
they may feel free to tell us. Our Government. ...(Interruptions)...

tTransliteration in Urdu Script.
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it SuHfe: AFER FA S A el ® f 9 uar Rd 9andd | L (Qaer). .

SHRI ANGADI SURESH CHANNABASAPPA: The law of the land will take its

own course, Sir.
MR. DEPUTY CHAIRMAN: Thank you.

THE MINISTER OF RAILWAYS; AND THE MINISTER OF COMMERCE AND
INDUSTRY (SHRI PIYUSH GOYAL): Sir, may | add as supplementary?

MR. DEPUTY CHAIRMAN: Please, please!
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SHRI ANGADI SURESH CHANNABASAPPA: Sir, we are remodeling and
redeveloping almost all the stations in the country. The hon. Member has asked about
VIP lounge and other general lounge and fa=riii & fog ag gfaan =nfey, @1 4 S=<
AT ArEdl § b 7 |l Glaad 899 Yed I W B & | H4 AT intimation T,
ar our police personnel from RPF and GRP are there. If anybody has any grievance
and if they make a request they can escort them and help them in case of any problems.

Today, the Railways is providing very good amenities to the passengers.
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SHRI ANGADI SURESH CHANNABASAPPA: Sir, this is an everyday process.
Any person can give complaints on WhatsApp and newspapers. Every day, the concerned
police officers of RPF and GRP take care of such cases. In 2016, 11.55 lakh persons were
prosecuted, and a penalty of ¥33.27 crore was imposed. In 2017, 11.85 lakh persons
were prosecuted and a penalty of ¥34.36 crore was imposed. In 2018, 11.14 lakh persons
were prosecuted and a penalty of ¥34.72 crore was imposed. In 2019, up to May, 3.61
lakh persons have been prosecuted and a penalty of ¥13.26 crore has been imposed.
I8 e P! £ diex dISI & R | W 81 WA A1, g8 9 &A1 fBA1 &1 The Railways
is doing its best for the people of India. | request the hon. Members to support

us.
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